
1 6 3 Oral Answers 17 APRIL 1953 Oral Answers 2164

^  ifRo <pio
^ W  WFT ^  ^  «|5t v t f w

yrrfii^ VT*STT̂  ^  ^  #
g^fhrrfefeiff % «RT f.r6Hir^r

f  ?

. 1  i j  ^  ^  

^  ^

£j lS J  lJJ v ^
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[MaulAna Azad: It is difficult to say 

what difficulties confront them, but 
undoubtedly they will be having diffi
culties. I think that until an agency is 
formed to consider all these matters 
and to look into these difficulties, this 
work cannot progress.]

Shri Barrow: May I know if the
recommendation in respect of the Uni
versity Grants Commission is being 
implemented?
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[Maulana Azad: The matter is under 

consideration.]
Prof. D. C. Staarma: May I know if 

the intention of the Ministry is to have 
a new Commission to examine the 
report of this Commission?

[Maulana Azad: No. Government
thinks there is no need for this.]
R e h a b il it a t io n  L o a n  t o  P u n ja b  S t / t

*1400. Praf. D. C. Sharma: (a) Will 
the Minister of RehabUlUHon be 
pleased to state whether any rehabili
tation loan was sanctioned by the 
Government of India to the State of 
Punjab during the year 1952?

(b) Was any particular condition 
attached to such loan?

The Minister of RehabiUtation 
(Shri A. P. Jain): (a) Yes, loans 
aggregating Rs. 1,41,93,000 were sanc
tioned.

(b) The loans bear interest at 4i 
per cent, per annum. Simple interest 
will be recovered on each of the first 
three anniversaries on the dates of 
withdrawz l̂ of loans. Thereafter the 
loans together with interest thereon 
at the above rate will be recovered in 
seventeen equated instalments payable 
on each anniversary of the date of 
drawing.

Except in the casj? of loans granted 
to the Government of Punjab for 
Chandigarh project, bona fide losses 
are to be shared in the ratio of 50:50 
by the Punjab and Centrtv.1 'Govern
ments.

Prof. D. C. Sharma: May i knbw,
Sir, if there was any controversy with 
reg îrd to the r^ e  of interest between 
the Punjab State and the Central 
Ministry of Rehabilitation?

Shri A. P. Jalp: No question of any 
dispute about the rate of interest can 
arise, because the rt̂ ie of interest is 
fixed by the rate at which the Govern
ment of India borrows from time to 
time.

N ational  Sample Survey

*1401. Shri Morarka: Will the
Minister of Finance be pleased to 
state:

(a) whether it is a fact that although 
the National Sample Survey was set 
up three years ago for collecting data 
for the use of the National Income 
Committee, no use could so far be 
made of its data by that Committee;

(b) whether the data collected by 
the National Sample Survey is based 
not on any objective measurement but 
only on opinion survey; and

(c) whether the work of crop cut' 
ting surveys which was being done 
hitherto by the Imperial Council of 
Agricultural Research has now been 
transferred to the National Sample 
Survey and if so, why?

The Deputy Minister of Finance
(Shri A. C. Guha): (a) The National 
Sample Survey was set up to improve 
the quantity and quality of statistical 
data relating to production, consump
tion and other aspects of the economic 
and social life in India and also to 
fill the gaps in information required 
for National Income estimation. Some 
of the data collected by the National 
Sample Survey is being utilized by the 
National Income Committee.

(b) No, Sir. The National Sample 
Survey adoptft objective methodt o f
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.measurement in conducting economic 
^rveys and follows a procedure similar 
to that adopted for such surveys in 
other countries.

(c) Yes, Sir. In order to have better 
^nd more systematic co-ordination it 
has been decided to develop the 
National Sample Survey as central 
focal agency under which all schemes 
of National Sample Survey may be 
conducted. In pursuance of this deci
sion, the work of Crop-cutting survey 
which was being done by the Indian 
Council of Agricultural Research has 
been transferred to the National Sample 
Survey.

Shrl Morarka: May I know why the 
<Jata regarding the production of jute, 
coXion and sugar are not published by 
this Department?

Shri A. C. Guha: /l\\ the <lata or
reports have not been published yet. 
The National Income Committee Report 
came out long before the first pro
visional report of the National Sample 
Survey was published. So, it was not 
possible for tne National Income Com
mittee to utilize the data colU'cted 
the National Sample Survey. Yet, I 
can say, some of the unpublished data 
o f  the National Sample Survey were 
utilized by the National Income Com
mittee.

Shrl Morarka: My question has not 
been followed by the hon. Minister.

Shri A. C. Guha: Yes, I have followed. 
My point is......

Mr. Speaker: Let him make his sub
mission.

Shri Morarka: My question is why 
the National Sample Survey Depart
ment has not yet published the data 
regarding cotton, jute and sugar. My 
question is not why they have not 
t)een made use of by the National 
Income Committee, but why they have 
not been published.

Shri A, C. Guha: Only the first and 
provisional report has been published 
and other reports will be published 
later on and this may come in the' 
second report. The final report has not 
yet been published.

Shri Morarka: May I know why the 
data collected by Prof. Gadgil at the 
Poona Institute have not yet been 
published by the Government?

Shri A. C. Guha: This point was
raised on a previous occasion and the 
hon. Finance Minister gave the reoly 
that the data collected by Prof. Gadgil 
have been permitted to be published 
by the Poona Institute. So, those data 
also will be available to the Dublic

Shri Morarka: I know the permis
sion has been given, but may I know 
why the Government did not think it 
proper to publish those data as they 
have published the other data collected 
by Frof. Mahalanobis.

Shri A. C. Guha: It is not a question 
of Prol Mahalanobis or Prof. Gadgil. 
There is a committee functioniij^, and 
the National Survey Committee ha.s 
published the data which have been 
accepted by them. If there have been 
any remarks or data not accepted by 
the Committee, that may be published 
by some other agency, and for that 
permission has been given.

Shil K, fc. Sodlila: How many specia
lists are there to understand the work
ing Of these specialised organisations?

Dr. Suresh Chandra: May I know 
whether there are al̂ jp these Sample 
Survey Departments in the Stale Gov
ernments, and if so, where is the neces
sity of having a Central National 
Sample Survey here?

Shri A. C. Guha: I have already
stated, Sir, that the idea of the Govern
ment is to have a focal agency for all- 
India sample surveying. I do not know 
if any State has got any Sample Survey 
Department;—I do not think so.

Shri S. V. Ramaswamy: What is the 
method they have adopted? Is It field 
survey? Do they actually go to the 
nelds, or is it merely by perusing the 
revenue records?

Shri A. C. Guha: It is field survey— 
spot survey, to be more accurate.

D a m a g e s  to  ‘I N. S. R a n a ’ and ‘I. N. S.*
D elh i.

’ I*??- Sartar A S. Salsal; (a) Will 
the Minister of Defence be pleased to 
state whether it is a fact that ‘I.N.S. 
^ n a  and ‘I.N.S. Delhi* were damaged 
during the Indian Navy’s recent staff 
college cruise off the West Coast of India?

(b) What was the cause of the 
damage?

(c) What was the loss to the Navy?
(d) What exercises were these ships 

navmg at the time when the collision 
occurred between ‘I.N.S. Rana’ and 
‘I.N.S. Delhi’?

The Minister of Defence Organiaa- 
Uon (Shrl Tyagi): (a) and (c). On the 
26th of March 1953, while ships of the 
Indian Navy were carrying out 
exercises off the West Coast of India 
Indian Naval Ships DELHI and RANA 
had a slight grazing collision causing 
only* superficial damage.




